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BETPIEEN: 

N. Salkumari 
	

Applicant. 

AND. 

Secretary to Govt. of 
India, Ministry of 
Fbme Affairs, 
Deoartinent of Personal & 
AR, Govt. of India, 
NE\( DELHI. 

thief Secretary to Govt., 
Govt. of Andhra pracjesh, 
Secretariat Buildings, 
HIDERABAD. 

Director of Census Operations, 
Ministry of Fbme Affairs, 
Government of India, 
HIDE11D. 

The Registrar 
General & Census 
Comciissionet of India, 
NEW DELHI. 

The Director, 
Employment & Training, 
Andhra pradesh, 
HYDERAB/iD. 

The Regional Deputy Director 
of Census Operations, 
Hyderabad Region, 
D.No. 16.4 1.74O/4A/6, 
Gaddiannaram, 
Opp: Andhra Bank Colony, 
Dilshuk .Nagar, 
Fr(DERAEAD. 	 . Respondents, 

Counsel for the Applicant 

Counsel for the Respondents 

Mr.MVSD.PraSada RaO 

Mr.NV.Ramana,Addl.CGSC & 

Mr.D.Panduranga Reddy R2 & R 

CORAM: 

HON 'BLE BURl R.BA1hSUBRMANII1N , ME!'SER 

MON 'BLE SI-fRI T.CMANDRASEII-fARA REDLYY,MEMBER (juDL.) 

(Order of the Division Bench delivered by 

Mon'ble Shri R.Balasubramanian, Merroer(?dmn.) ). 
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Copy to:- 

Secretary to Govt. of India, Ministry of Home Affairs, 
Department of Personal & R, Govt. of India, New Delhi. 

Chief Secretary to Govt., Govt. of A.P., Secretariat 
Buildings, Hyderabad. 

Director of Census Operations, Ministry of Home Affairs, 
Govt. of India, Hyderabad. 

The Registrar, General & Census Commissioner of India, 
New Delhi. 

The Director, Employment & Training, A.P. Hyderabad. 

The Regional Deputy Director of Census - Operati.ns, 
Hyderabad Region, D.No.16-11e740/4A/6, Gaddiannaram, 
Opp. Andhra Bank colony, Dilshuknagar, Hyderabad, 

One copy to Sri. MI/SD Prasada Rao, advocate, CAT, Hyd. 

One copy to Shri. N.V.Ranuana, Addl. CGSC, CAT, Hyd. 

One sopy to Shri. D.Panduranga Reddy, R2 to R5, spl. 
counsel for the State of A.P. 

0,e spare copy. 	e 
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When this case was called for admission hearing the 

prayer contained in the application was spedifically 

considered. The prayer is for a direction to the respondents 

to absorb the applicant in any of the vacancies in any of 

the establishments under their control as she possessed 

the requisite qualifications to hold the cadre post or 

equal post and regularise her services with effect from 

the date of initial appointment in 1981 in the Censts 

Department on regular scales of pay applicable to the cadre 

post or equal post with all consequential benefits. We have 

seen the Office order No.A/12019,41.R./91/Estt, dated 20th 

March, 1991 issued by the Director of Census, Andhra Pradesh. 

From this it is seen that all the candidates therein 

including the applicant herein have been offered an appointrnenl 

on contract basis on certain terms and conditions for 

specific work connected with the 1991 census. The order also 

specifically states that the offer of appointment will be 

w.e.f. date of their reporting for duty and upto 29.2.92. 

Counter of the respondents is already filed. 

2. 	After hearing both the sides we direct the respondents 

to continue the applicant in the same post in which she is 

presently working on the same terms and conditions as before 
vr 

provided work exist-s for her beyond 29.2.1992. The applicatioim 

is disposed of accordingly at the admission stage itself with 

no order as to costs. 

(R .BAIsUswr1?wIiiJ) 	 (T. CHANDRASEXHARA REDDY) 
Member(Admn.) 	 Member (Judl.,) 

ated: 25th February, 1992. 

(Dictated in the Open Court 
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lED BY 	 CONPARED BY - 
RHECRED BY.. 	.AOPRUVED BY 

IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 

HYDERABAD BENCH AT HYDERABAD 

THE HCN'BLE 

AND 

THE HON'BLE MR.T.CFLANDPAS i4jjk REDDY; 
M(JUDL) 

DATED; 

ODEW'JIJDGMENT; L.- 

R.  

O.A.Nc. 	toc/j 

Admitted and interim directj.)ns 
issued. 

AIlswed 

c._Dflhsed of with directions. 

Dismissed 

Dismissed as Withdrawn 

Dismissed for Ifault.. 	7 ç'.i 
M.A. Ordered/ Rejected 

j.erder as to ests. 
r 
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